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and farmers’ coverage including non-loanee. Further, recently with the twin objective
of providing a documentary proof to insured farmers alongwith serving the purpose
of popularizing the scheme among the farmers the Government has decided to
provide acknowledgement receipt and folio which will also contain important scheme

information.

(c) As this is the first year of implementation of Pradhan Mantri Fasal Bima
Yojana (PMFBY }/Restructured Weather Based Crop Insurance Scheme (RWBCIS) in the
country, Government has not conducted any study to ascertain their impact. However,
a close watch is being kept on the implementation/progress of the schemes which are
being monitored at the highest level and through weekly video conferences with State
Governments, insurance companies and financial institutions, Due to its new improved
features and efforts made by the Government, coverage under PMFBY/RWBCIS, in
the first season i.e. Kharif 2016 season, has increased to 382 lakh farmers over an
area of 387 lakh ha. with sum insured of I 141833 crore as compared to last Kharif
season in 2015, when the coverage was 309 lakh, total area coverage was ¥ 338.72
lakh ha. and sum insured was ¥ 69306 crore.

WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Damage to crops by wild animals

1117. SHRI BHUPENDER YADAV: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) the State/UT-wise details of crops damaged by wild animals during the past
three vears;

(b) whether Government plans to include compensation for crops damaged due
to wild animals under the Pradhan Mantri Fasal Bima Yojana (PMFBY); and

(c) if so, the details thereof, if not, the details of alternative compensation plans/
measures for crops damaged by wild animals to address the increasing losses faced
by farmers due to such incidences, particularly for the State of Rajasthan?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI $.8. AHLUWALIA): (a) The Ministry of Environment,
Forest and Climate Change (MoEF&CC) has informed that various States and Union
Territories report for crop damage by wild animals from time to time. The crop
area damaged by wild animals in the States of Uttar Pradesh, Odisha, Jammu and
Kashmir, Goa, Andaman and Nicobar, Arunachal Pradesh and Mizoram is given in
the Statement (See below).
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(b) A comprehensive risk insurance is provided to cover yield losses due to
non-preventable risks viz. natural fire, lightening; storm, hailstorm, cyclone, typhoon,
tempest, hurricane, tornado, flood, inundation, landslide, drought, dry spells, pests
and diseases ¢tc, under Pradhan Mantri Fasal Bima Yojana (PMFBY), Due to the
invelvermnent of issue of moral hazard at the time of assessing the loss/risk, insurance
companies do not provide cover for losses to the crops by wild animals.

(¢c) The Ministry of Environment, Forest and Climate Change (MoEF&CC) has
informed that financial assistance is provided to the States/Union Territory Governments
including Rajasthan for payment of compensation for damage to crops under various
Centrally Sponsored Schemes viz. Integrated Development of Wildlife Habitats’,
‘Project Tiger’ and ‘Project Elephant’. Funds are also provided for compensation for
damage to crops by the State Governments from their own resources as per norms
in vogue in the states including Rajasthan.

Statement
Details of the crop area damaged by the wild animals in various states

Area in Hectare

States 2013 2014 2015

Uttar Pradesh* 53.42 134.47 452
Odisha* 4953.70 4358.25 4813.39
Jammu and Kashmir* 11276.00 12991 13616
Goa 47.69 76.30 69.78
Andaman and Nicobar Islands 0.02 0.03 0.860
Arunachal Pradesh 2064.54 1163.86 1211.48
Mizoram 161.5 553 2113

*Source: State Government.
Excessive use of pesticides in farming

1118. SHRI RAJKUMAR DHOOT: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) whether Government is aware of the use of pesticides on a large scale in
farming these days resulting in rapid rise of serious diseases like cancer, ulcers and
asthma etc., and

(b) if so, the steps to be taken by Govemment to make the farmers aware of
the ill-effects of excessive use of pesticides?



